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MINISTRY OF POWER

NOTIFICATION

New Delhi, the 30th December, 2019

S.0. 100(E).—In exercise of the powers conferred by section 3 of the Public Premises (Eviction of

Unauthorised Occupants) Act, 1971 (40 of 1971), the Central Government hereby appoints the officer mentioned in

column (1) of the Table below, being officer equivalent to the rank of Gazetted Officer in the Government of India,

to be Estate Officer for the purposes of the said Act, who shall exercise the powers conferred and perform the duties

imposed on Estate Officer by or under the said Act, within the local limits of the jurisdiction in respect of the

categories of public premises specified in column (2) of the said Table, namely:-

TABLE

Designation of the officer

Categories of public premises and local limits of
jurisdiction

@

@)

Sectional Head (Employee Services/Administration),
NTPC Limited, Barauni Thermal Power Station,
Barauni

All premises belonging to or taken on lease by NTPC
Limited and under the administrative control of its
Barauni Thermal Power Station, Barauni, District-
Begusarai, Bihar-851116.

[F. No. 19/32/2015-Th.I (Part-1II)]
VIVEK KUMAR DEWANGAN, Jt. Secy.
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